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[Shri V. Gopalsamy] 
when there were some attempts to    denigrate 
the Chair, he rose to the occasion. 

So, Sir, the year 1991 starts in Rajya Sabha 
with this good gesture from Shri Shiv 
Shanker. I would like to thank the Congress 
Party also for enabling us for the first time to 
express our congratulations for that one. 

SHRl P. SHIV SHANKER; Mr. Vice-
Chairman, Sir, a very complicated issue has 
been resolved most amicably and for this, if 
any person is responsible, I should give the 
entire credit to my Party and the Leader. I 
have been only instrumental in carrying out 
the mandate of my Party and that of the 
Leader. 

I express my grateful thanks to the leaders 
of different Parties for having said some very 
good words about me. I would only like to 
assure them that in the best traditions of this 
House and that of our Party. I will try to 
conform to their expectations.      Thank you 
very much. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA); Now. we go back to the discussion 
on the  communal situation. 

SHRI S   S. Ahluwalia. 

CALLING    ATTENTION     TO     
AMATTEOF 

URGENTIMPORTANCECOMMUNAL 
SITUATION IN THE COUNTRY— Contd. 
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DR. G. VIJAYA MOHAN REDDY 
(Andhra Pradesh); He said 'Vinash' Pratap 
Singh. That must be expunged. 

SHRI VISHVJIT P. SINGH (Maharashtra); 
You cannot expunge it from the hearts of the 
people who think he is the destroyer of this 
country, Vinash Pratap Singh. You are also 
'vinash',.. (Interruptions) , 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Please don't interrupt. Mr. 
Ahluwalia   please go on. 

 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): You will have your say when your 
time comes. 
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THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Mr. Ahluwalia, please be brief. There 
are many speakers from your party. 

SHRI VISHVJIT P. SINGH: We can give 
him our time. Don' worry about that. 

SHRI V. GOPALSAMY: Are you going to 
display it here? 

SHRI S. S. AHLUWALIA: I do      not 
have a VCR here. 
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♦Expunged as ordered by the Chair. 
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DR. JINENDRA KUMAR JAIN; Sir, I 
should be given a chance to... 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): You should not make any personal 
charge against an honourable Member.. 
(Interruptions). . 

 

DR. JINENDRA KUMAR JAIN: He is 
crossing the limits of decency-. (nterruptions) 
.. I can also talk in the same language. 

SHRI S. S. AHLUWALIA: Are you 
threatening me? 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA);  Now, please take    your    seat. 

DR. JINENDRA KUMAR JAIN: I am not 
threatening. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): You should not make any personal 
statement against the Member. 

SHRI S. S. AHLUWALIA It is his cassette, 
it is produced by him. Can he deny it? 

DR. JINENDRA KUMAR JAIN; You 
show it to me that it is my production... 
(Interruptions),. . 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA); Dr. Jain please take your seat. 

SHRI S. S. AHLUWALIA:    You are* 
DR. JINENDRA KUMAR JAIN:    You 

are* 

SHRI S. S. AHLUWALIA: Yes, do you 
want to See ly criminality ... (Interruptions)... 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Nothing will go on record.. 
(Interruptions)... Now nothing will go on 

Expwiiged as ordered by the Chair. 

record... (Interruptions)... Dr. Jain, nothing is 
going on record. You please take your seat. 

 I 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Nothing is goingon record. You 
please take your seat. 

DR. JINENDRA KUMAR JAIN:        I 
am  on   a  point  of  order. . (Interruptiom) 

SHRI M. S. GURUPADASWAMY (Uttar 
Pradesh): Sir, I say, these exchanges are 
unfortunate and we should avoid these 
exchangeses let us keep up a good 
atmosphere in the House please. 

SHRI S. S. AHLUWALIA: How? 

SHRI M. S. GURUPADASWAMY: By  
restraint. 

SHRI S. S. AHLUWALIA: I am talking in 
a parliamentary language. I have not abused 
you... (Interruptions) .. 

SHRI M. S. GURUPADASWAMY: Sir, I 
request you to expunge al! these remarks. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA):    Nothing will go on record. 

SHRI VISHVJIT P. SINGH: I am on a 
point of order, Sir, on what Mr. Guru-
padaswamy  has     said.. .(Interruptions)... 

SHRI M. S. GURUPADASWAMY: I have 
not said anything at all. I only said. Sir, that 
these exchanges should be avoided. I said this 
because we are all concerned to maintain good 
atmosphere in the House. Let there be a good 
atmosphere in the House. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): The personal exchanges will not go 
on record. They will be expunged from the 
record. 

MISS SAROJ KHAPARDE (Maharashtra); 
Sir, the honourable Member has not used any 
unparliamentary language... (Interruptions).,. 
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THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): 1 shall go through the record and   
see. 

SHRI VISHVJIT P. SINGH; Sir, 1 am on a 
point of order on what the honourable Shri 
Gurupadaswamy has said. 

MISS SAROJ KHAPARDE; He did not 
y unparliamentary word as such in the  

whole speech. 

SHRI VISHVJIT  P.  SINGH:     Mr. 
Vice-Chairman, Sir, a few moons ago, 
when Dr. Sanjay Singh was made a 
Member of this House by the genero- 
E  Mr.    Vinash  Pratap    Singh     (In- 
lions)... 

SHRI V. GOPALSAMY: That should be 
expunged. 

SHRI M.   S.     GRUPADASWAMY: not 
proper.. .(Interruptiom) 

SHRI V. GOPALSAMY: That should be 
expunged. 

SHRI VISHVJIT P. SINGH: Then we had 
raised the issue and that action was defended 
by the honourable Shri Gurupadaswamy. 
Only recently Shri Gurupadaswamy has 
turned and is now against Dr. Sanjay 
Singh... .  tptions),. 

SHRI V.   GOPALSAMY: How is it ant? 

SHRI VISHVJIT P. SINGH: It is 
relevant.. . (Interruptions).. . 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Please be brief. 

SHRI V.   GOPALSAMY: We don't t any 
sermons from him. 

SHRI VISHVJIT P. SINGH: Today 
certain remarks have been made against 
another Member of this House and again I 
find that the honourable Shri 
Gurupadaswamy has, with alacrity, got up 
and defended him. 

THE VICE-CHAIRMAN (DR. NA.-GEN 
SAIKIA): What is your point of      order? 
(Interruptons) 

is no point of order.. . (Interruptions)... Mr. 
Singh, there is no point of order. Mr. 
Ahluwalia will continue. .. (Interruptions) Mr. 
Singh, you are stealing the time of your own 
party. Mr Ahluwalia, you continue and 
conclude. 

SHRI M. S. GRUPADASWAMY: I only 
said that these exchanges should be avoided.. 
. (Interruptions).. . 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): The honourable Member will 
continue and conclude. If any Member 
interrupts, then the time will be going out of 
his party's time. 

SHRI RAMESHWAR THAKUR (Bihar): 
Sir, the other day, in this very House when 
we were concerned about the use of the word 
"criminal", it was ruled by the Chair that the. 
word "criminal" should not be used because it 
was unparliamentary. Today, what the 
position is, we want to know from the Chair. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): I shall go through the record and 
see. 

SHRI V. GOPALSAMY: Personal 
accusations should be removed. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Yes. 

SHRI S. S. AHLUWALIA: I have a 
specific proof for that. 

SHRI VISHVJIT P. SINGH: I have made 
a personal accusation against Mr. 
Gurupadaswamy. What is going to happen to 
that? 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA); It is no point of order. Please have  
your seat. 

Please   go   on,  Mr.  Ahluwalia. 

You are killing the time of your own party 
only. 

SHRI VISHVJIT P. SINGH:    No.   We 
have enough time. 

SHRI S. S. AHLUWALIA: We ace not 
killing our time, Sir. 
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THE VICE-CHAIRMAN (DR. NAGEN 
SAIKLA):      Please   go   on. 

 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA); Please dont interrupt, Dr. Pandey 
don't interrupt. Let him have his say... 
(Interruptions)... Let him have his say. Let 
him conclude. Mr. Ahluwalia, please continue. 

THE VICE-CHAIRMAN (DR. NAGEN 

SAIKIA): You can make this point. When 
your turn comes, then, you make your point    
Please, Mr. Ahluwalia go on. 

 

MISS SAROJ KHAPARDE;    What   is 
the Home! Minister doing? 
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SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, we are entering the last decade 
of the 20th century. Not only the 20th century 
but this is the last decade of the second, 
millennium. The world is going to witness 
topsyturvy changes which have been indicated 
just a year ago in the Eastern Europe. The 
geographical map is going to change and India 
is also entering a very turbulent period. Sir, 
times without number, we have been  
discussing) on 
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[Shri V.  Gopalsamy] 
the floor of this House about communal 
clashes. Today lndia is sitting on a precipice. 
We are sitting on a volcano. The worst days 
of the partition pale inte insignificance. When 
we look at what is happening before our own 
eyes in our own country whether it is Andhra 
Pradesh ol in Delhi or in Gujarat or in U.P. 
and in many parts of the country, the very 
fabric of India is being threatened mainly by 
the communal violence which is spreading 
like a cancer in the body politic. 

Sir with rapt attention 1 was listening to the 
speech of my friend from the BJP and they are 
trying to advocate a theory of Hindu Rashtra 
and they quoted history, they say that these 
people were invaders, they came from 
Afghanistan or Persia. If they try to destroy a 
mosque and build a temple at that site by 
putting a theory that there was a temple, it is 
not correct I do not want to go into the details 
because the time at my disposal is very short. 
But one thing I want to make it very clear is 
that you cannot erase history. You cannot 
create history according to your own whims 
and fancies. Of course, Babur was the king of 
the Moghul empire. Even the great Akbar 
visualised one thing that in the name, of 
Islam, he could not rule the empire, therefore, 
he tried to inject a new dictum "Din-Ilaht". Of 
courae, he failed but he was a visionary. He 
thought that he was a mighty emperor. He had 
a mighty Army. Except Rana Pratap Singh, all 
other Raiputs joined  him. 

 
SHRI V. GOPALSAMY: Why are you so 

touchy and sensitive about Pratap Singh? 

Now      you    cannot      rewrite    history 
according to your    own view and if you say 
that they came earlier, with all humility I 
would like to pose    a. question. 

SHRIMATI MARGARET ALVA: The 
Aryans came. 

SHRI V. GOPALSAMY: Of course, 
through the Khyber, Golan pass and from 
middle Asia, persons came over 

here. This is part of our history.  ... 
(Interruptions).. .     The      British     played 
their game  "divide and rule".     But, 
at the same time, they brought    uni 
fication        of       India. .(Interruptions) 
.. . Before      the      British      came,      there 
were no Indians   ...(Interruptions) 

..  This is the history. Now,    India 
is  a country where the     Christians, 
Muslims,  Hindus,  Sikhs,  Jains,  Bud 
dhists and the rationalists could live 
together  getting  equal respect     and 
honour. That is the meaning of secu 
larism; otherwise if you try to inject 
this dictum "Hindu Rashtra", I would 
like to warn them.   Do try to see the 
writing  on the wall.     The     eastern 
block    he    norh-east,    will not be    withi 
you, Kashmir will not be with you, 
Punjab will not be with you if   you 
say 'Hindu Rashtra'.  The  same   dic- 
turn was injected by Hitler. He said, 
"My race, the Aryan race, is the sup 
reme race. There is no place for Jews. 
There is no place    for any other 
munity." What  happened?  Today,  in 
India, some  of them are     becoming 
neo-'fascists in  the  name of religion,    in 
the name of Ram. In this great coun 
try, when the  revolver of    Nathu     Ram 
Godse emitted fire and bullets, the  father 
of the Nation pronounced 
'Ram,    Ram'.        He    gave        his      life 
to        maintain    communal    harmo        in 
tim    country.      But    it      is    a    painful 
paradox that to whip up the commu 
nal passion of a community to mas 
sacre    another    community      the    same 
name     'Ram'    is pronounced     by certain 
sections.    Even in the Hindu mytho 
logy     Ramayan.  Ram  is  a  very 
modative person with a cosmopolitan 
outlook. Yes, of course. He embraced 
G'Uha, who       comes from      the      huntei 
community.  He  embraced    Harxuman 
and Sugreev  as his brothers  despite 
the fact that they  belong to the monkey 
race.      And      he    embraced      vibhishan 
who       belong        to       the        Rakshasa 
community, according to the 
mythology. Of course, in our own view-pint, 
he is a traitor. But Ram embraced Vibhishan 
also as his brother. But in the name of Ram, 
you want to spread rancour and animosity 
and  hatred   among  people.   And   the 
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famous Rath Yatra took place. For what 
purpose? There is another purpose. For 
thousands of years, the upper castes have been 
enjoying the unjustifiable fruits and benefits 
in this society, in the system. They were not 
prepared to lose anything. Therefore, they 
were afraid of going and telling the people 
that the upper caste people should not get 
such a share in the power structure. Therefore, 
they started this Rath Yatra. What has 
happened to the Rath now? Why has it been 
stopped? In Mahabharat, Parasuram cursed 
Kama that in the crucial hour, the wheels of 
the chariot would not move. Has any such 
curse been given by any Parasuram in this 
country now? Why Advani has not started his 
Rath now? 

Today there is curfew in many towns of 
Uttar Pradesh. There is curfew in Lucknow, 
Agra, Aligarh, Ghaziabad, Ferozabad, 
Mathura, Kanpur, Allahabad, Varanasi, 
Jaunpur, Basti, Muzaffarnagar, Jhansi. 
Badaun, Moradabad, Rampur, Bijnore, 
Ayodhya, Faizabad, Morena and everywhere. 
It has happened in these two months. And also 
in Andhra Pradesh. Bloodbath took place. 
Who are the victims? Not those persons who 
have sharpened their knives, both sides, who 
made inflammatory speeches They are not the 
victims. Who are the victims? Women 
children, sick and disabled who cannot escape, 
who cannot run away, innocent people. Sir, I 
would raise my accusing finger against Mr. 
Advani and the BJP. Because of the passions 
aroused, the rancour and hatred spread by 
their campaign, both sides had been 
sharpening their arsenal and this blood-bath 
had taken place. They are solely responsible 
for this carnage wherever it happened. Sir, in 
Tamil Nadu, even during the days of parition 
when people were killing in the name of 
religion, they were embracing each other as 
brothers. That brotherhood was there and has 
been there. The credit goes to the greatest 
champion of social justice, Periyar, the credit 
goes to the Dravidian movement, the credit   
goes 

to the great national leaders, the credit goes to 
Anna, the credit goes to Kamraj, the credit 
goes to my leader, Dr. Kalaignar. Today, what 
is the position in Tamil Nadu? You can walk 
anywhere in my State. There is no communal 
war. But today, the very same vested interests 
are trying to inject this poison in my State 
also— the VHP and the BJP—they are trying 
to do it. We will lay down our lives in Tamil 
Nadu but we will never allow such things to 
take place because in our country, the Hindu 
could go to the temple and perform his puja. 
My Christian brother could go to the Church 
and offer prayer. My Muslim brother could go 
to the mosque. My Sikh brother could go to 
the gurudwara and my rationalist friend could 
go and preach rationalism. That is secularism. 
But here, they are trying everywhere to inject 
this poison. They say, "Hindi-Hindu —Hindu 
Rashtra". That will divide this country. That 
will balkanise this country. Sir, I am proud to 
belong to my State Tamil Nadu. We will 
never allow any communal clash in our State. 
It is run by the dynamic stewardship of my 
leader, Dr. Kalaignar. Sir, you see in the 
eastern coast, people go to Nagore Dargha—
the Muslim mosque. They go and make 
prayers. Then they immediately go to 
Velankanni church where the Velankanni 
mother is there. They offer prayers. The 
Hindus go to church, the Hindus go to Nagore 
Dargha and then all of them go to Sikkil 
where the temple of Lord Subra-manya is 
situated. Now, Nagore-Velankanni-Sikkil, 
Hindu-Christian-Muslim. So this is the 
fraternity we have developed. But, Sir, my 
leader, in his message about communal har-
mony said one thing which is very pertinent 
on my part to bring to the notice of these 
people. We are witnessing "The Sword of 
Tipu Sultan" the life history of Tipu Sultan on 
Doordarshan. Tipu brought name and fame to 
this country; he fought for the independence 
of this country. He built a temple for Rama, 
Brahma.-Vishnu  in Serangapatnam. Side    by 
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[Shri V. Gopalsamy] 

side, a mosque was there and a temple was 
there. This is the secular trend. This is the 
lesson we have to take from the past. But, Sir, 
even when the original idol of Rama was to be 
taken from the Hindu temple at Tan-jore, to be 
shown in the "Festival of India" in the United 
States, it is I who raised the debate.. . 

THE   VICE-CHAIRMAN   (DR. NAGEN 
SAIKIA): Please conclude. 

SHRl V. GOPALSAMY: But Sir, I 
would like to make a reference about 
our friends from the Congress side, 
tried to make political campaign and 
propaganda using Arun Govil, who 
acted in the "Ramayana". It is their 
party which is in power in Andhra 
Pradesh. Then why you have en 
couraged what has taken place there? 
In Karnataka, there were communal 
clashes. The net result was, Mr Veer 
endra Patil, who was not amenable 
to the pressure of Mr. Rajiv Gandhi, 
had to be replaced. Again communal 
clashes in Andhra Pradesh. Here, Mr. 
Chenna Reddy was not amenable to 
Mr. Rajiv Gandhi. He had to be re 
placed. Now trouble has started in 
Maharashtra. I am afraid whether 
Mr. Sharad Pawar will win in this 
game. What is the modus operandi? 
Is there something behind this? 
Therefore, Sir, they are also a party 
to this. When they were not able to 
defeat the National Conference in 
Kashmir, the very same Congress 
Party used the communal card in 
Kashmir.   .. . (Interruptions)...     I am 
coming to the BJP. They are equally 
responsible for the communal riots. And the 
Congress Party is also equally responsible for 
the communal riots. Therefore, whatever steps 
may be taken by the Government on this issue 
to combat communalism and maintain 
secularism, we will be second to none in 
extending out support. So, the message of 
love, the message of mututal affection, should 
spread out throughout the country and all the 
forces, progressive, secular and socialist     
forces,      democratic     forces, 

should be united to fight this communal 
menace and we will See the doom of 
communal riots. 
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THE VICE-CHAIRMAN (OR. NAGEN 
SAIKIA):    Please be brief. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): You are taking much time. You 
were allotted 7 minutes but you have crossed 
about 12 minutes. Please con-dude. 

DR. RATNAKAR PANDEY.- Kindly 
adjourn the House. 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): Please conclude. OnIy one minute.  
Then we shall take the  decision. 
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THE VICE-GHAIRMAN (DR. NAGEN 
SAIKIA); I shall have to lake ths sense! of the 
House If the Members are... 

SOME  HON.  MEMBERS:    Tomorrow. 

DR. RATNAKAR PANDEY: Let the 
Minister  react.. . (Interruptions) _. . 

SHRI SUKOMAL SEN: We can take it up 
tomorrow.    Let us adjourn today. 

SHRI GURUDAS  DAS GUPTA;     My 
submission is that the discussion should^ be 
continued tomorrow. If tomorrow you have 
fixed up for discussion on price rise and if this 
discussion is postponed to next week, then.. 
.(Interruptions).. . Then led us decide that this 
discussion will continue tomorrow. I want this 
to be categorical... (Irterruptions).. . 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA): The House! is adjourned till 11  
a.m. tomorrow. 

Mr. Afzal, you will be the firit speaker 
tomorrow. 

The House then  .idjourned   at six 
of  the  clock   till  eleven  of the  
clock on Thursday,  the  3rd 
January,  1991. 

 

THE VICE-CHAIRMAN (DR. NAGEN 
SAIKIA); Ple'ase conclude. There is no time. 
Please conclude. 


